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(b) to (c) The information is being 
obtained from the States /Union Ter-
ritory Administrations and will be 
laid on the Table of the House. 

Telephones sacctioned on l'riority 
Buls 

2245. SHRI RAJNATH SONKAR 
SHASTRI : Will the Minister of 
COMMUNICATIONS be pleased to 
refer to the reply given to Unstarred 
question No. 35M on August 30. 
1990 and state : 

(a) whether information regarding 
the number of telephones sanctioned 
on priority basis on the rccommen· 
dations of the Minister<> and MPs bet-
ween December I. 1989 and June 30 
1990 has since been .:ollected: and 

( b I if so. the details thereof and if 
not. the reasons for the delay'! 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNT-
CATIONS (SHRI P. V. RA!\GAY-
YA NAIDV>: (a) Yc~. Sir. 

(b) During the p::riod from l Th:-
ccmber 1989 to 30 June 1990. a 
total of 785 telephone connections 
were s:~m:tioned on llUt of tum priority 
basi' on th...: recommendations of the 
Ministers and M.Ps. 

CBI laqairy iato uaaudlorhied con-
struction in Delhi 

2246. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of 
HOME AFFAIRS b.: pkased to 
state: 

{a} whctha th.: attention l)f th..: 
Government has tx:en drawn hl the 
news-item captionc.:d "CRl probe into 
illegal construction .. appearing in the 
Indian Express dated June 21, ! 991: 

(bl if S\l, the details of the New 
Delhi Municipal Committee \1ffkials 
against whom CBl inquiry has hecn 
instituted; und 

(c) the present position of the in-
quiry and the adion taken. ll). remov.: 
the unauthorised C\lnstrth'lH'n? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes, Sir. A news-
item captioned "CBI Probe into ille-
gal . construction" appeared in the 
Inchan Express in its issue of 21st 
June, 1991. 

(bi and (c) A complaint against 
sdmc: officialo; of NDMC regarding 
unauthorised construction in a multi-
!.torcyed residential complex at Bhag-
wan Das Road is under preliminary 
inquiry by the Central Bureau of In-
vestigation. The NDMC have report-
ed that the removal of unauthorised 
construction has been kept pending 
in \'iew of the stay against the demoli-
tion granted by the Delhi High Court. 
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Tenorist ioddeats in Delhi 

2247. SHRl MADAN LAL KHU-
RANA: Will the Minister of HOME 
AFFAIRS b-.: pleased to state : 

(a) the number of persons killed 
and injured in terrorist incidents in 
Delhi during the last three months: 
and 

(b) the amount uf rompensation 
p.1id to the next of the kin of those 
killed and inJured in those incidents? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) The number of persons 
killed and injured in terrorist incidents 
in Delhi durin~ the last three months 
b as follows : 

Killed l - 'Cd fiJ&U1 
April. 1991 ... _, 9 

May. 1991 6 59 

June. 1991 19 


